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under their administration. Ag re-
gards Delhi. the Delhi Administration
have not yet indicated the steps they
have taken to implement the prog-
ramme, As the hon. Member desires,
the matter might be looked mto by
thig Government.

SHRI P. K, KUNJACHEN: Sir,
when total prohibition is introduced,
there will be large-scale unemploy-
ment for the workers engaged in that
industry. I want to know whether
the Government will consider about
rehabilitation of these large numbers
of workerg before introducing pro-
hibition completely.

DR, PRATAP CHANDRA CHUN-
DER: Some States which have taken
up thig programme wanted an ex-
ception in the case of today tappers,
Whether they will be rehabilitated
or not, it ig entirely a matter for the
State Government to look into.
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DR. PRATAP THANDRA CHUN-
DER: Sir,. in answer to the mamn
question, I have already laid 5 state-
ment on the Table of the House and
that will, I believe, cover the point
which has been raised by the hon.
Member. I have nothing more to add,

SHRI N. H. KUMBHARE: Sir, as
you know, different States impose
different rates of Excise Duty on
liquor, with the result that the acti-
vity of smuggling liquor bottles from
one state to another is very much in
evidence and many unsocia] elements
are involved in thig activity. T would
like to know from the hon. Minister
whether he contemplates any mea-
sure by which we can assume the
power to ensure that Excise Duty is
enforced uniformly in all the States,
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DR. PRATAP CHANDRA CUND-
DER: Sir, in our federal structure
under the Constitution, the States are
autonomous in certain fields and, I
believe, in the matter of imposition
of Excise Duty also. I do not think
the €entral Government jg empower-
ed to intervene in this matter,

MR, DEPUTY CHAIRMAN: The
question hour ig over.
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Sugar milly in the country

*25. SHRI NATH] SINGH:

SHRI NAGESHWAR PRASAD
SHAHI.

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) what is the number of sugar mills
in the country; and

(b) what is the number of mills whose
management hag been taken over by
the Sugar Corporation?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
PARKASH SINGH BADAL): (a) The
number of installed suggar milly in
the country is 273.

(b)Management of 5 sugar mills
has been taken over and entrusted to
the State Sugar Corporations.

Inadequate medical facilities for
pecple suffering from T.B. in Delhi

*26. SHR; KHURSHED ALAM
KHAN: .
SHRI JAGAN NATH
BHARDWAJ:

SHRI IBRAHIM KALANIYA:
SHRI KALAP NATH RAIL:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether it is 3 fact that the exist-
ing medical facilities for the treatment



